


 

 

 

BEFORE THE NATIONAL GREEN TRIBUNAL, CHENNAI BENCH 

 
APPLICATION NO. 196 OF 2021(SZ) 

 

IN THE MATTER OF  
 

T.M. UMASHANKAR 
Aged about 65 years 
S/o Late Marulasiddappa 
Somapur (Dobaspet)- 562 111 
Nelamangala Taluk, 
Bangalore Rural District. 
Ph. 8939485510 
Email Id: velanvela15@gmail.com      : Applicant 
 
            

Vs. 

 

1. Union of India 
Through its Secretary 
Ministry of Environment, Forests and Climate Change 
Indira Paryavaran Bhavan, 
Jor Bagh Road, 
New Delhi- 110 003 
Ph. 011-24695136. 
Email Id: secy-moef@nic.in  

 
2. State of Karnataka 

Through the Chief Secretary, 
Department of Forest, Ecology and Environment 
M.S. Building, 3rd phase, 4th Floor, 
Dr. Ambedkar Veedhi, 
Bangalore-560 001 
Ph. 080 22252442 
Email Id: cs@karnataka.gov.in 
 

3. Karnataka State Pollution Control Board 
Through the Member Secretary 
Parisara Bhawan, 1st to 5th Floor, 
No.49, Church Street, 
Bangalore- 560 001. 
Ph. 080 25581383. 
Email Id: memsecy@kspcb.gov.in  
 

4. Karnataka Industrial Areas Development Board 
Through the Chief Executive Officer 
No.49, East Wing, 4th & 5th Floors 
Khanija Bhavan, Race Course Road, 
Bangalore- 560 001 
Ph. 080 22267900. 
Email Id: ceoem@kiadb.in  
 

5. Karnataka Waste Management Project Division of 
M/s. Ramky Enviro Engineers Ltd., 
Through its Director 
No.6-3-1089/10 & 11, Ramky House, Gulmohar Avenue, 
Rajbhavan Road, Somajiguda, 
Hyderabad- 500 082 
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And Having its Establishment 
At Survey Nos. 75 to 85 of Temrranahalli 
And Survey Nos. 7 & 9 of Thimmanayakana Halli, 
Nelamangala Taluk 
Bangalore Rural District. 
Ph. 040 2301 5000. 
Email Id: reelinfo@ramky.com 
 
 

6. Central Pollution Control Board 
Through the Member Secretary 
Parivesh Bhawan, CBD-cum-Office Complex, 
East Arjun Nagar, 
Delhi- 110 032. 
Ph. 011 2230 7233. 
Email Id: ccb.cpcb@nic.in       : Respondents  
           

 
 

INDEX TO TYPESET OF DOCUMENTS 
 

S. No DATE PARTICULARS ANNEXURES PAGE NO. 

1  Counter filed by the 4th Respondent - 1-7 

Copy of all Documents referred to in the Counter (Annexure) 

2 21.04.2004 Government Order No. FEE. 293 
ECO 2002, Bangalore 

1 8-12 

2 30.09.2021 The details of Amounts paid by the 
Private Operator(R5) i.e., Ramky 
Enviro Engineers Ltd., 

2 13-14 

3 09.12.2021 Letter submitted by R5 to KIADB 
stating the amount paid by them 
towards cumulative ESCROW 
account 

3 15-17 

4 20.11.2019 Letter submitted by KIADB to the 
Principal Secretary, Commerce & 
Industry Department, Government 
of Karnataka 

4 18-21 

 
 

Dated at Chennai on this 27th April of 2022. 
 
 
 

 
Counsel for 4th Respondent 

mailto:reelinfo@ramky.com
mailto:ccb.cpcb@nic.in
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